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From:
Nikesh Kumar Sinha,
Registrar (Ad nr i n i stration ).
High Court of Jharklrand,
Ranclr i.

-A- : urTtce - uo) t-!461419
Fax No. - 065 I -?481 I I6

File No. XXII(6)NJA/ I 120?3-24/ Apptt
Letter No.
Dated:

Apptt.

To
The f)irectoro
National Judicial Academy.
Bhadblrada Road.Suraj Nagar P.O.,

Bhopal - 462044 (M.P.).

Sub.:- Resardins nomination of Judicial Officers for NJA Prosramme "National Seminar on
Commercial Laws" [P-13871 scheduled to be held on 10th & llth Februarv, 2024 at NJA.
Bhonal.

Ref.:- Your Lordship's Lener No. NJA/Dir./Ac.Proq./2023-24/1455 dated 0l'' Julv. 2023.

My Lord.

With reference to the letter on the subject noted above, I am directed to say that the Court has been

pleased to nominate the Judicial Officers of the State of Jharkhand for attending the training programme as

mentioned in the tabular chart of the Academic Year 20?3-24 for the month of February,2OZ4 in the

following manner:-

This is for your Lordship's kind information and needf ul

Yours Sincerely,
Sd/- Nikesh Kuntar Sirrha

Registra r (Ad m inistration)

Memo /Apptt. Dated Ranchi the Dl D

copy tbnvarded to the Director. Judicial A cademy .lharkhanc'|. Ranchi I tlre Secretary,

loaded tlreJHALSA, Ranchi/ the C. P.C., e-Coufts Project" High Court of, Jhar"khand. Ranchi for getting up

{etter on this Court's website / Oficers concerned for information and needful with a direction to follow

the "Joining Instructions" of NJA. rvhich is available on NJA website alongwith permission to attend the

aforesaid NJA prograrnrne.

Prog.

No.

Program me
Date

Name of the Programn Natu re of
program me

Nominated Pa rticipants

P-1387 10.02 .2024
to

I I.02 .2024

National Seminar on
Comrrercial Lar,vs

Regu lar l. Mr. Satya Prakash Sinha,
Principal District & Sessions

Judge. Hazaribagh.

2. Mr. Biresh Kumar. O.S. D..

Jharkhand High Couft. Ranchi.

Registra r


